\ 2161 TEM NO. 88 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS
Petition(s) for Special Leave to Appeal (Civil) No(s).8425/2010
HAZI SHAFAAT HUSAI N Petitioner(s)
VERSUS
SANJEEDA PARVEEN & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )

Dat e: 31/08/2010 This Petition was called on for hearing today.
For Petitioner(s) M. Lakshm Raman Singh, Adv.

M .S. Wasi m A Qadri, Adv.
For Respondent (s) M. Vivek Qupta, Adv.

Dr. S.K Verma , Adv

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Awai t return of notice of Respondent Nos. 2 and
remai ni ng respondent s are gr ant ed f our weeks time for
counter if any. Ld. counsel for the petitioner seeks dasti against
Respondent Nos. 2 & 10 in addi tion to notice al r eady

Ganted three weeks tinme for taking steps. |Issue dasti. Await
return of notice of Respondent Nos. 2 & 10.
List the matter on 21.10.2010.

(Sunil Thonas)
Regi strar
SB

10. The
filing

i ssued.



